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NCERT drops references to Babri Masjid, Gujarat riots, Manipur from textbooks

PIONEER NEWS SERVICE
NEW DELHI

he Education Ministry text

book and research arm,
National  Council  of
Educational Research and
Training (NCERT) has revised
the class 11 and 12th Political
Science books by dropping
references to the demolition of
Babri Masjid in Ayodhya, the
killing of Muslims in Gujarat
riots and Hindutva and has
tweaked the reference to
Manipur’s merger with India.
While NCERT did not com-
ment on the topics being
dropped, officials said the
tweaks are part of the routine
updation and are not linked to
the development of new books
as per the New Curriculum
Framework (NCF). The
changes have been made in
Political Science textbooks of

classes 11 and 12, besides oth-
ers.

According to a document
detailing the changes prepared
by the curriculum draftin
committee of the NCERT, the
references to the Ram
Janmabhoomi movement have
been tweaked “as per latest
development in politics”
Chapter 8 on Secularism in
class 11 textbook earlier said,
“More than 1,000 persons,
mostly Muslims, were massa-
cred during the post Godhra
riots in Gujarat in 20027

It has been changed to “more
than 1,000 persons were killed
during the post Godhra riots in
Gujarat in 2002”. The NCERT’s
rationale behind the change is
“in any riots people across
communities suffer. It cannot
be just one community”

On Pakistan-occupied
Kashmir, the earlier textbook

stated “India claims that this
area is under illegal occupation.
Pakistan describes this area as
Azad Pakistan” The changed
version says, “However, it is the
Indian territory which is under
illegal occupation of Pakistan
and called as Pakistan occupied
Jammu and Kashmir (POJK).”
The NCERT? rationale behind
the alteration is that the
“change that has been intro-
duced is in complete concur-
rence with the latest position of
the Govt of India in regard to
Jammu and Kashmir”,

On Manipur, the earlier text-
book stated, “The Government
of India succeeded in pres-
surising the Maharaja into
signing a Merger Agreement in
September 1949, without con-
sulting the popularly elected
Legislative Assembly of
Manipur. This caused a lot of
anger and resentment in

Manipur, the repercussions of
which are still being felt”

The changed version says, “Ihe
Government of India succeed-
ed in persuading the Maharaja
into signing a Merger
Agreement in September 1949

Recent

In chapter 8,
Developments in Indian
Politics, references to the
“Avodhya demolition” has been
dropped.

“What is the legacy of the
Ram Janmabhoomi movement

and the Ayodhya demolition
for the nature of political
mobilisation?” has been
changed to “What is the lega-
cy of the Ram Janmabhoomi
movement?”. In the same chap-
ter, references to the Babri
Masjid and the politics of
Hindutva were dropped.

The earlier paragraph read:
“Fourth, a number of events
culminated in the demolition
of the disputed structure at
Ayodhya (known as Babri
Masjid) in December 1992.
This event symbolised and
triggered various changes in the
politics of the country and
intensified debates about the
nature of Indian nationalism
and secularism. These devel-
opments are associated with the
rise of the BJP and the politics
of ‘Hindutva”

This was changed to: “Fourth,
the centuries old legal and

political dispute over the Ram
Janmabhoomi Temple in
Ayodhya started influencing
the politics of India which
gave birth to various political
changes. The Ram
Janmabhoomi Temple
Movement, becoming the cen-
tral issue, transformed the
direction of the discourse on
secularism and democracy.
These changes culminated in
the construction of the Ram
Temple at Avodhya following
the decision of the constitu-
tional bench of the Supreme
Court (which was announced
on November 9, 2019)”

In chapter 5 titled “Democratic
Rights, a reference to the
Gujarat riots was dropped in
the caption to a news collage.
The earlier version was — “Do
you notice references to the
National Human Rights
Commission (NHRC) in the

news collage on this Page?
These references reflect the
growing awareness of human
rights and struggles for human
dignity. Many cases of human
rights violations in diverse
fields, for instance, Gujarat
riots, are being brought to the
public notice from across
India” This was changed to
“Many cases of human rights
violations in diverse fields are
being brought to the public
notice from across India.” The
NCERT had last week com-
municated to CBSE schools
that new textbooks have been
developed for classes 3 and 6
while the textbooks for other
classes as per NCF remain
unchanged. However, the
series of changes will now be
introduced in the books which
are yet to hit the market even
as the new session has already

begun.
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NCERT drops references to Babri Masjid, Gujarat riots, Manipur from textbooks

PIONEER NEWS SERVICE
NEW DELHI

he Education Ministry text

book and research arm,
National  Council  of
Educational Research and
Training (NCERT) has revised
the class 11 and 12th Political
Science books by dropping
references to the demolition of
Babri Masjid in Ayodhya, the
killing of Muslims in Gujarat
riots and Hindutva and has
tweaked the reference to
Manipur’s merger with India.
While NCERT did not com-
ment on the topics being
dropped, officials said the
tweaks are part of the routine
updation and are not linked to
the development of new books
as per the New Curriculum
Framework (NCF). The
changes have been made in
Political Science textbooks of

classes 11 and 12, besides oth-
ers.

According to a document
detailing the changes prepared
by the curriculum draftin
committee of the NCERT, the
references to the Ram
Janmabhoomi movement have
been tweaked “as per latest
development in politics”
Chapter 8 on Secularism in
class 11 textbook earlier said,
“More than 1,000 persons,
mostly Muslims, were massa-
cred during the post Godhra
riots in Gujarat in 20027

It has been changed to “more
than 1,000 persons were killed
during the post Godhra riots in
Gujarat in 2002”. The NCERT’s
rationale behind the change is
“in any riots people across
communities suffer. It cannot
be just one community”

On Pakistan-occupied
Kashmir, the earlier textbook

stated “India claims that this
area is under illegal occupation.
Pakistan describes this area as
Azad Pakistan” The changed
version says, “However, it is the
Indian territory which is under
illegal occupation of Pakistan
and called as Pakistan occupied
Jammu and Kashmir (POJK).”
The NCERT? rationale behind
the alteration is that the
“change that has been intro-
duced is in complete concur-
rence with the latest position of
the Govt of India in regard to
Jammu and Kashmir”,

On Manipur, the earlier text-
book stated, “The Government
of India succeeded in pres-
surising the Maharaja into
signing a Merger Agreement in
September 1949, without con-
sulting the popularly elected
Legislative Assembly of
Manipur. This caused a lot of
anger and resentment in

Manipur, the repercussions of
which are still being felt”

The changed version says, “Ihe
Government of India succeed-
ed in persuading the Maharaja
into signing a Merger
Agreement in September 1949

Recent

In chapter 8,
Developments in Indian
Politics, references to the
“Avodhya demolition” has been
dropped.

“What is the legacy of the
Ram Janmabhoomi movement

and the Ayodhya demolition
for the nature of political
mobilisation?” has been
changed to “What is the lega-
cy of the Ram Janmabhoomi
movement?”. In the same chap-
ter, references to the Babri
Masjid and the politics of
Hindutva were dropped.

The earlier paragraph read:
“Fourth, a number of events
culminated in the demolition
of the disputed structure at
Ayodhya (known as Babri
Masjid) in December 1992.
This event symbolised and
triggered various changes in the
politics of the country and
intensified debates about the
nature of Indian nationalism
and secularism. These devel-
opments are associated with the
rise of the BJP and the politics
of ‘Hindutva”

This was changed to: “Fourth,
the centuries old legal and

political dispute over the Ram
Janmabhoomi Temple in
Ayodhya started influencing
the politics of India which
gave birth to various political
changes. The Ram
Janmabhoomi Temple
Movement, becoming the cen-
tral issue, transformed the
direction of the discourse on
secularism and democracy.
These changes culminated in
the construction of the Ram
Temple at Avodhya following
the decision of the constitu-
tional bench of the Supreme
Court (which was announced
on November 9, 2019)”

In chapter 5 titled “Democratic
Rights, a reference to the
Gujarat riots was dropped in
the caption to a news collage.
The earlier version was — “Do
you notice references to the
National Human Rights
Commission (NHRC) in the

news collage on this Page?
These references reflect the
growing awareness of human
rights and struggles for human
dignity. Many cases of human
rights violations in diverse
fields, for instance, Gujarat
riots, are being brought to the
public notice from across
India” This was changed to
“Many cases of human rights
violations in diverse fields are
being brought to the public
notice from across India.” The
NCERT had last week com-
municated to CBSE schools
that new textbooks have been
developed for classes 3 and 6
while the textbooks for other
classes as per NCF remain
unchanged. However, the
series of changes will now be
introduced in the books which
are yet to hit the market even
as the new session has already

begun.
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m Political science textbook: Politics In India Since Independence

Chapter No.
e o EXISTING VERSION

1. Challenges The govt of India succeeded in pressurising the Maham;a mto sugmng

CHANGED VERSION

The govt of India succeeded in persuading the

Indian nationalism and secularism. These

of Nation a Merger Agreement in Sep 1949, without consulting the popularly Maharaja into signing a Merger Agreement in Sep
Building elected Legislative Assembly of Manipur. This caused a lot of anger and 1949

resentment in Manipur, the repercussions of which are still being felt
8. Recent Fourth, a number of events culminated in the demolition of the Fourth, the centuries-old legal and political dispute
Developments disputed structure at Ayodhya (known as Babri Masjid) in over the Ram Janmabhoomi temple in Ayodhya startec
in Indian Dec 1992. This event symbolised and triggered various changes in the  influencing the politics of India which gave birth to
Politics politics of the country and intensified debates about the nature of various political changes. The Ram Janmabhoomi tem

movement, becoming the central issue, transformed tt

developments are associated with the rise of % direction of the discourse on secularism and democrac
BJP and the politics of ‘Hindutva’ [ == Thesechanges culminated in the construction of the R
=1 temple following the decision of the constitutional ben

e of the SC (which was announced on Nov 9, 2019)

Question 1(c) The demolition of Babri Masjid

m Political science textbook: Political Theory

(c) Supreme court judgment on Ram Janmabhoon

More than 1,000 persons, mostly Muslims, were massacred during the
post-Godhra riots in Gujarat in 2002

A second criticism is that secularism is linked to Christianity that it is
western

m Social science textbook

More than 1,000 persons were killed during the
postGodhra riots in Gujarat in 2002

A second criticism is that secularism is a Western
concept

DEMOCRATIC Do you notice references to the National Human Rights Commission

POLITICS (NHRC) in the news collage on this page? These references reflect the
- Chapter growing awareness of human rights and struggles for human dignity.
Democratic  Many cases of human rights violations in diverse fields, for instance,

Rights Guijarat riots, are being brought to the public notice from across India

m History textbook: Themes in India History Part-l

Many cases of human rights violations in diverse
fields are being brought to the public notice from
across India

** Additic

BRICKS, ** _.In order to study the genetic history of the Harappans, DNA was
BEADS AND  extracted from the skeletal remains excavated at Rakhigarhi. This
BONES The  research was carried out by the Deccan College Deemed University,
Harappan Pune in collaboration with the Centre for Cellular and Molecular Biology,
Civilisation ~ Hyderabad and The Harvard Medical College. The analysis of the data

indicates that the Harappans are the indigenous people of this region

**The genetic roots of the Harappans go back to 10,000 BCE. The DNA
of the Harappans has continued till today... The continuity without any
break in genetic history as well as cultural history rules out large scale
immigration of the so-called Aryans
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NCERT drops references to Babri Masjid, Gujarat riots, Manipur from textbooks

PIONEER NEWS SERVICE
NEW DELHI

he Education Ministry text

book and research arm,
National  Council  of
Educational Research and
Training (NCERT) has revised
the class 11 and 12th Political
Science books by dropping
references to the demolition of
Babri Masjid in Ayodhya, the
killing of Muslims in Gujarat
riots and Hindutva and has
tweaked the reference to
Manipur’s merger with India.
While NCERT did not com-
ment on the topics being
dropped, officials said the
tweaks are part of the routine
updation and are not linked to
the development of new books
as per the New Curriculum
Framework (NCF). The
changes have been made in
Political Science textbooks of

classes 11 and 12, besides oth-
ers.

According to a document
detailing the changes prepared
by the curriculum draftin
committee of the NCERT, the
references to the Ram
Janmabhoomi movement have
been tweaked “as per latest
development in politics”
Chapter 8 on Secularism in
class 11 textbook earlier said,
“More than 1,000 persons,
mostly Muslims, were massa-
cred during the post Godhra
riots in Gujarat in 20027

It has been changed to “more
than 1,000 persons were killed
during the post Godhra riots in
Gujarat in 2002”. The NCERT’s
rationale behind the change is
“in any riots people across
communities suffer. It cannot
be just one community”

On Pakistan-occupied
Kashmir, the earlier textbook

stated “India claims that this
area is under illegal occupation.
Pakistan describes this area as
Azad Pakistan” The changed
version says, “However, it is the
Indian territory which is under
illegal occupation of Pakistan
and called as Pakistan occupied
Jammu and Kashmir (POJK).”
The NCERT? rationale behind
the alteration is that the
“change that has been intro-
duced is in complete concur-
rence with the latest position of
the Govt of India in regard to
Jammu and Kashmir”,

On Manipur, the earlier text-
book stated, “The Government
of India succeeded in pres-
surising the Maharaja into
signing a Merger Agreement in
September 1949, without con-
sulting the popularly elected
Legislative Assembly of
Manipur. This caused a lot of
anger and resentment in

Manipur, the repercussions of
which are still being felt”

The changed version says, “Ihe
Government of India succeed-
ed in persuading the Maharaja
into signing a Merger
Agreement in September 1949

Recent

In chapter 8,
Developments in Indian
Politics, references to the
“Avodhya demolition” has been
dropped.

“What is the legacy of the
Ram Janmabhoomi movement

and the Ayodhya demolition
for the nature of political
mobilisation?” has been
changed to “What is the lega-
cy of the Ram Janmabhoomi
movement?”. In the same chap-
ter, references to the Babri
Masjid and the politics of
Hindutva were dropped.

The earlier paragraph read:
“Fourth, a number of events
culminated in the demolition
of the disputed structure at
Ayodhya (known as Babri
Masjid) in December 1992.
This event symbolised and
triggered various changes in the
politics of the country and
intensified debates about the
nature of Indian nationalism
and secularism. These devel-
opments are associated with the
rise of the BJP and the politics
of ‘Hindutva”

This was changed to: “Fourth,
the centuries old legal and

political dispute over the Ram
Janmabhoomi Temple in
Ayodhya started influencing
the politics of India which
gave birth to various political
changes. The Ram
Janmabhoomi Temple
Movement, becoming the cen-
tral issue, transformed the
direction of the discourse on
secularism and democracy.
These changes culminated in
the construction of the Ram
Temple at Avodhya following
the decision of the constitu-
tional bench of the Supreme
Court (which was announced
on November 9, 2019)”

In chapter 5 titled “Democratic
Rights, a reference to the
Gujarat riots was dropped in
the caption to a news collage.
The earlier version was — “Do
you notice references to the
National Human Rights
Commission (NHRC) in the

news collage on this Page?
These references reflect the
growing awareness of human
rights and struggles for human
dignity. Many cases of human
rights violations in diverse
fields, for instance, Gujarat
riots, are being brought to the
public notice from across
India” This was changed to
“Many cases of human rights
violations in diverse fields are
being brought to the public
notice from across India.” The
NCERT had last week com-
municated to CBSE schools
that new textbooks have been
developed for classes 3 and 6
while the textbooks for other
classes as per NCF remain
unchanged. However, the
series of changes will now be
introduced in the books which
are yet to hit the market even
as the new session has already

begun.



PIONEER, Lucknow, 6.4.2024

Page No. 5, Size:(35.11)cms X (12.38)cms.

NCERT drops references to Babri Masjid, Gujaat riots, Manipur from textbooks

PIONEER NEWS SERVICE m
NEW DELHI

he Education Ministry text

book and research arm,
National  Council  of
Educational Research and
Training (NCERT) has revised
the class 11 and 12th Political
Science books by dropping
references to the demolition of
Babri Masjid in Ayodhya, the
killing of Muslims in Gujarat
riots and Hindutva and has
tweaked the reference to
Manipur’s merger with India.
While NCERT did not com-
ment on the topics being
dropped, officials said the
tweaks are part of the routine
updation and are not linked to
the development of new books
as per the New Curriculum
Framework (NCF). The
changes have been made in
Political Science textbooks of

classes 11 and 12, besides oth-
ers.

According to a document
detailing the changes prepared
by the curriculum drafting
committee of the NCERT, the
references to the Ram
Janmabhoomi movement have
been tweaked “as per latest
development in politics”
Chapter 8 on Secularism in
class 11 textbook earlier said,
“More than 1,000 persons,
mostly Muslims, were massa-
cred during the post Godhra
riots in Gujarat in 20027

It has been changed to “more
than 1,000 persons were killed
during the post Godhra riots in
Gujarat in 20027 The NCERT%
rationale behind the change is
“in any riots people across
communities suffer. It cannot
be just one community”

On Pakistan-occupied
Kashmir, the earlier textbook

stated “India claims that this
area is under illegal occupation.
Pakistan describes this area as
Azad Pakistan” The changed
version says, “However, it is the
Indian territory which is under
illegal occupation of Pakistan
and called as Pakistan occupied
Jammu and Kashmir (POJK)”
The NCERT’s rationale behind
the alteration is that the
“change that has been intro-
duced is in complete concur-
rence with the latest position of
the Govt of India in regard to
Jammu and Kashmir”,

On Manipur, the earlier text-
book stated, “The Government
of India succeeded in pres-
surising the Maharaja into
signing a Merger Agreement in
September 1949, without con-
sulting the popularly elected
Legislative Assembly of
Manipur. This caused a lot of
anger and resentment in

Manipur, the repercussions of
which are still being felt”

The changed version says, “The
Government of India succeed-
ed in persuading the Maharaja

into signing a Merger
Agreement in September 19497

In chapter 8, Recent
Developments in Indian
Politics, references to the
“Ayodhya demolition” has been
dropped.

“What is the legacy of the
Ram Janmabhoomi movement

and the Ayodhya demolition
for the nature of political
mobilisation?” has been
changed to “What is the lega-
¢y of the Ram Janmabhoomi
movement?”, In the same chap-
ter, references to the Babri
Masjid and the politics of
Hindutva were dropped.

The earlier paragraph read:
“Fourth, a number of events
culminated in the demolition
of the disputed structure at
Ayodhya (known as Babri
Masjid) in December 1992.
This event symbolised and
triggered various changes in the
politics of the country and
intensified debates about the
nature of Indian nationalism
and secularism. These devel-
opments are associated with the
rise of the BJP and the politics
of ‘Hindutva”

This was changed to: “Fourth,
the centuries old legal and

political dispute over the Ram
Janmabhoomi Temple in
Ayodhya started influencing
the politics of India which
gave birth to various political
changes. The Ram
Janmabhoomi Temple
Movement, becoming the cen-
tral issue, transformed the
direction of the discourse on
secularism and democracy.
These changes culminated in
the construction of the Ram
Temple at Ayodhya following
the decision of the constitu-
tional bench of the Supreme
Court (which was announced
on November 9, 2019)”

In chapter 5 titled “Democratic
Rights”, a reference to the
Gujarat riots was dropped in
the caption to a news collage.
The earlier version was - “Do
you notice references to the
National Human Rights
Commission (NHRC) in the

news collage on this Page?
These references retlect the
growing awareness of human
rights and struggles for human
dignity. Many cases of human
rights violations in diverse
fields, for instance, Gujarat
riots, are being brought to the
public notice from across
India” This was changed to
“Many cases of human rights
violations in diverse fields are
being brought to the public
notice from across India” The
NCERT had last week com-
municated to CBSE schools
that new textbooks have been
developed for classes 3 and 6
while the textbooks for other
classes as per NCF remain
unchanged. However, the
series of changes will now be
introduced in the books which
are yet to hit the market even
as the new session has already
begun.
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NCERT drops references to Babri Masjid, Gujarat riots, Manipur from textbooks

PIONEER NEWS SERVICE
NEW DELHI

he Education Ministry text

book and research arm,
National  Council  of
Educational Research and
Training (NCERT) has revised
the class 11 and 12th Political
Science books by dropping
references to the demolition of
Babri Masjid in Ayodhya, the
killing of Muslims in Gujarat
riots and Hindutva and has
tweaked the reference to
Manipur’s merger with India.
While NCERT did not com-
ment on the topics being
dropped, officials said the
tweaks are part of the routine
updation and are not linked to
the development of new books
as per the New Curriculum
Framework (NCF). The
changes have been made in
Political Science textbooks of

classes 11 and 12, besides oth-
ers.

According to a document
detailing the changes prepared
by the curriculum draftin
committee of the NCERT, the
references to the Ram
Janmabhoomi movement have
been tweaked “as per latest
development in politics”
Chapter 8 on Secularism in
class 11 textbook earlier said,
“More than 1,000 persons,
mostly Muslims, were massa-
cred during the post Godhra
riots in Gujarat in 20027

It has been changed to “more
than 1,000 persons were killed
during the post Godhra riots in
Gujarat in 2002”. The NCERT’s
rationale behind the change is
“in any riots people across
communities suffer. It cannot
be just one community”

On Pakistan-occupied
Kashmir, the earlier textbook

stated “India claims that this
area is under illegal occupation.
Pakistan describes this area as
Azad Pakistan” The changed
version says, “However, it is the
Indian territory which is under
illegal occupation of Pakistan
and called as Pakistan occupied
Jammu and Kashmir (POJK).”
The NCERT? rationale behind
the alteration is that the
“change that has been intro-
duced is in complete concur-
rence with the latest position of
the Govt of India in regard to
Jammu and Kashmir”,

On Manipur, the earlier text-
book stated, “The Government
of India succeeded in pres-
surising the Maharaja into
signing a Merger Agreement in
September 1949, without con-
sulting the popularly elected
Legislative Assembly of
Manipur. This caused a lot of
anger and resentment in

Manipur, the repercussions of
which are still being felt”

The changed version says, “Ihe
Government of India succeed-
ed in persuading the Maharaja
into signing a Merger
Agreement in September 1949

Recent

In chapter 8,
Developments in Indian
Politics, references to the
“Avodhya demolition” has been
dropped.

“What is the legacy of the
Ram Janmabhoomi movement

and the Ayodhya demolition
for the nature of political
mobilisation?” has been
changed to “What is the lega-
cy of the Ram Janmabhoomi
movement?”. In the same chap-
ter, references to the Babri
Masjid and the politics of
Hindutva were dropped.

The earlier paragraph read:
“Fourth, a number of events
culminated in the demolition
of the disputed structure at
Ayodhya (known as Babri
Masjid) in December 1992.
This event symbolised and
triggered various changes in the
politics of the country and
intensified debates about the
nature of Indian nationalism
and secularism. These devel-
opments are associated with the
rise of the BJP and the politics
of ‘Hindutva”

This was changed to: “Fourth,
the centuries old legal and

political dispute over the Ram
Janmabhoomi Temple in
Ayodhya started influencing
the politics of India which
gave birth to various political
changes. The Ram
Janmabhoomi Temple
Movement, becoming the cen-
tral issue, transformed the
direction of the discourse on
secularism and democracy.
These changes culminated in
the construction of the Ram
Temple at Avodhya following
the decision of the constitu-
tional bench of the Supreme
Court (which was announced
on November 9, 2019)”

In chapter 5 titled “Democratic
Rights, a reference to the
Gujarat riots was dropped in
the caption to a news collage.
The earlier version was — “Do
you notice references to the
National Human Rights
Commission (NHRC) in the

news collage on this Page?
These references reflect the
growing awareness of human
rights and struggles for human
dignity. Many cases of human
rights violations in diverse
fields, for instance, Gujarat
riots, are being brought to the
public notice from across
India” This was changed to
“Many cases of human rights
violations in diverse fields are
being brought to the public
notice from across India.” The
NCERT had last week com-
municated to CBSE schools
that new textbooks have been
developed for classes 3 and 6
while the textbooks for other
classes as per NCF remain
unchanged. However, the
series of changes will now be
introduced in the books which
are yet to hit the market even
as the new session has already

begun.
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NCERT drops references to Babri Masjid, Gujarat riots, Manipur from textbooks

PIONEER NEWS SERVICE
NEW DELHI

he Education Ministry text

book and research arm,
National  Council  of
Educational Research and
Training (NCERT) has revised
the class 11 and 12th Political
Science books by dropping
references to the demolition of
Babri Masjid in Ayodhya, the
killing of Muslims in Gujarat
riots and Hindutva and has
tweaked the reference to
Manipur’s merger with India.
While NCERT did not com-
ment on the topics being
dropped, officials said the
tweaks are part of the routine
updation and are not linked to
the development of new books
as per the New Curriculum
Framework (NCF). The
changes have been made in
Political Science textbooks of

classes 11 and 12, besides oth-
ers.

According to a document
detailing the changes prepared
by the curriculum draftin
committee of the NCERT, the
references to the Ram
Janmabhoomi movement have
been tweaked “as per latest
development in politics”
Chapter 8 on Secularism in
class 11 textbook earlier said,
“More than 1,000 persons,
mostly Muslims, were massa-
cred during the post Godhra
riots in Gujarat in 20027

It has been changed to “more
than 1,000 persons were killed
during the post Godhra riots in
Gujarat in 2002”. The NCERT’s
rationale behind the change is
“in any riots people across
communities suffer. It cannot
be just one community”

On Pakistan-occupied
Kashmir, the earlier textbook

stated “India claims that this
area is under illegal occupation.
Pakistan describes this area as
Azad Pakistan” The changed
version says, “However, it is the
Indian territory which is under
illegal occupation of Pakistan
and called as Pakistan occupied
Jammu and Kashmir (POJK).”
The NCERT? rationale behind
the alteration is that the
“change that has been intro-
duced is in complete concur-
rence with the latest position of
the Govt of India in regard to
Jammu and Kashmir”,

On Manipur, the earlier text-
book stated, “The Government
of India succeeded in pres-
surising the Maharaja into
signing a Merger Agreement in
September 1949, without con-
sulting the popularly elected
Legislative Assembly of
Manipur. This caused a lot of
anger and resentment in

Manipur, the repercussions of
which are still being felt”

The changed version says, “Ihe
Government of India succeed-
ed in persuading the Maharaja
into signing a Merger
Agreement in September 1949

Recent

In chapter 8,
Developments in Indian
Politics, references to the
“Avodhya demolition” has been
dropped.

“What is the legacy of the
Ram Janmabhoomi movement

and the Ayodhya demolition
for the nature of political
mobilisation?” has been
changed to “What is the lega-
cy of the Ram Janmabhoomi
movement?”. In the same chap-
ter, references to the Babri
Masjid and the politics of
Hindutva were dropped.

The earlier paragraph read:
“Fourth, a number of events
culminated in the demolition
of the disputed structure at
Ayodhya (known as Babri
Masjid) in December 1992.
This event symbolised and
triggered various changes in the
politics of the country and
intensified debates about the
nature of Indian nationalism
and secularism. These devel-
opments are associated with the
rise of the BJP and the politics
of ‘Hindutva”

This was changed to: “Fourth,
the centuries old legal and

political dispute over the Ram
Janmabhoomi Temple in
Ayodhya started influencing
the politics of India which
gave birth to various political
changes. The Ram
Janmabhoomi Temple
Movement, becoming the cen-
tral issue, transformed the
direction of the discourse on
secularism and democracy.
These changes culminated in
the construction of the Ram
Temple at Avodhya following
the decision of the constitu-
tional bench of the Supreme
Court (which was announced
on November 9, 2019)”

In chapter 5 titled “Democratic
Rights, a reference to the
Gujarat riots was dropped in
the caption to a news collage.
The earlier version was — “Do
you notice references to the
National Human Rights
Commission (NHRC) in the

news collage on this Page?
These references reflect the
growing awareness of human
rights and struggles for human
dignity. Many cases of human
rights violations in diverse
fields, for instance, Gujarat
riots, are being brought to the
public notice from across
India” This was changed to
“Many cases of human rights
violations in diverse fields are
being brought to the public
notice from across India.” The
NCERT had last week com-
municated to CBSE schools
that new textbooks have been
developed for classes 3 and 6
while the textbooks for other
classes as per NCF remain
unchanged. However, the
series of changes will now be
introduced in the books which
are yet to hit the market even
as the new session has already

begun.
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NCERT drops references to Babri Masjid, Gujarat riots, Manipur from textbooks

PIONEER NEWS SERVICE
NEW DELHI

he Education Ministry text

book and research arm,
National  Council  of
Educational Research and
Training (NCERT) has revised
the class 11 and 12th Political
Science books by dropping
references to the demolition of
Babri Masjid in Ayodhya, the
killing of Muslims in Gujarat
riots and Hindutva and has
tweaked the reference to
Manipur’s merger with India.
While NCERT did not com-
ment on the topics being
dropped, officials said the
tweaks are part of the routine
updation and are not linked to
the development of new books
as per the New Curriculum
Framework (NCF). The
changes have been made in
Political Science textbooks of

classes 11 and 12, besides oth-
ers.

According to a document
detailing the changes prepared
by the curriculum draftin
committee of the NCERT, the
references to the Ram
Janmabhoomi movement have
been tweaked “as per latest
development in politics”
Chapter 8 on Secularism in
class 11 textbook earlier said,
“More than 1,000 persons,
mostly Muslims, were massa-
cred during the post Godhra
riots in Gujarat in 20027

It has been changed to “more
than 1,000 persons were killed
during the post Godhra riots in
Gujarat in 2002”. The NCERT’s
rationale behind the change is
“in any riots people across
communities suffer. It cannot
be just one community”

On Pakistan-occupied
Kashmir, the earlier textbook

stated “India claims that this
area is under illegal occupation.
Pakistan describes this area as
Azad Pakistan” The changed
version says, “However, it is the
Indian territory which is under
illegal occupation of Pakistan
and called as Pakistan occupied
Jammu and Kashmir (POJK).”
The NCERT? rationale behind
the alteration is that the
“change that has been intro-
duced is in complete concur-
rence with the latest position of
the Govt of India in regard to
Jammu and Kashmir”,

On Manipur, the earlier text-
book stated, “The Government
of India succeeded in pres-
surising the Maharaja into
signing a Merger Agreement in
September 1949, without con-
sulting the popularly elected
Legislative Assembly of
Manipur. This caused a lot of
anger and resentment in

Manipur, the repercussions of
which are still being felt”

The changed version says, “Ihe
Government of India succeed-
ed in persuading the Maharaja
into signing a Merger
Agreement in September 1949

Recent

In chapter 8,
Developments in Indian
Politics, references to the
“Avodhya demolition” has been
dropped.

“What is the legacy of the
Ram Janmabhoomi movement

and the Ayodhya demolition
for the nature of political
mobilisation?” has been
changed to “What is the lega-
cy of the Ram Janmabhoomi
movement?”. In the same chap-
ter, references to the Babri
Masjid and the politics of
Hindutva were dropped.

The earlier paragraph read:
“Fourth, a number of events
culminated in the demolition
of the disputed structure at
Ayodhya (known as Babri
Masjid) in December 1992.
This event symbolised and
triggered various changes in the
politics of the country and
intensified debates about the
nature of Indian nationalism
and secularism. These devel-
opments are associated with the
rise of the BJP and the politics
of ‘Hindutva”

This was changed to: “Fourth,
the centuries old legal and

political dispute over the Ram
Janmabhoomi Temple in
Ayodhya started influencing
the politics of India which
gave birth to various political
changes. The Ram
Janmabhoomi Temple
Movement, becoming the cen-
tral issue, transformed the
direction of the discourse on
secularism and democracy.
These changes culminated in
the construction of the Ram
Temple at Avodhya following
the decision of the constitu-
tional bench of the Supreme
Court (which was announced
on November 9, 2019)”

In chapter 5 titled “Democratic
Rights, a reference to the
Gujarat riots was dropped in
the caption to a news collage.
The earlier version was — “Do
you notice references to the
National Human Rights
Commission (NHRC) in the

news collage on this Page?
These references reflect the
growing awareness of human
rights and struggles for human
dignity. Many cases of human
rights violations in diverse
fields, for instance, Gujarat
riots, are being brought to the
public notice from across
India” This was changed to
“Many cases of human rights
violations in diverse fields are
being brought to the public
notice from across India.” The
NCERT had last week com-
municated to CBSE schools
that new textbooks have been
developed for classes 3 and 6
while the textbooks for other
classes as per NCF remain
unchanged. However, the
series of changes will now be
introduced in the books which
are yet to hit the market even
as the new session has already

begun.
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NHRC takes cognisance of
student suicide

NHRC, India has taken suo moto
cognisance of a media report
stating that unable to bear the
sexual harassment by a faculty
member, a first-year Diploma
student committed suicide by
jumping down from the 4"
floor of Chaitanya Engineering
College in Kommadi area, Vi-
sakhapatnam District, Andhra
Pradesh on Mar 28. Reportedly,
in a message to her father on his
mobile phone, she said that sex-
ual harassment of girl students
is common in the college and
the management was not able to
stop it.
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A campaign born out of love and gratitude

https://timesofindia.indiatimes.com/city/kochi/a-campaign-born-out-of-love-and-
gratitude/articleshow/109063096.cms

For Chinnaponnu and the nine others from Mettur in Tamil Nadu’s Salem district, the
election to the Wayanad parliamentary constituency holds a special significance. It is an
opportunity to express their gratitude to Annie Raja, the CPI candidate. She had stood
with them in their toughest fight, and they have arrived in the constituency to return the
favour by campaigning for her.
They are among the 89 people who were detained and tortured by the Joint Special
Task Force (JSTF) in 1993 during its operation to capture forest brigand Veerappan.
The JSTF, established in 1991 by the Tamil Nadu and Karnataka governments,
subjected them to various atrocities, as per a report submitted to the National Human
Rights Commission.

“‘Annie Amma is like family to us. She has helped us a lot to fight our case. She is the
one who raises our issues with government officials,” says Chinnaponnu, who herself
suffered torture at the hands of JSTF.

“In 2007, a sum of Rs 2.80 crore was distributed to the victims as an interim relief. This
was out of the Rs 10 crore promised by Tamil Nadu and Karnataka governments. They
didn’t give the remaining amount. It was at that time that Annie Amma joined our
struggle.

She has been with us in our legal fight to get the final settlement. The next hearing
regarding the compensation disbursal at Madras high court is on Friday,” she added.

As per a report submitted by Justice Sadashiva panel to National Human Rights
Commission, the atrocities committed by JSTF include rape, assault, application of
electric current, outrage of modesty, illegal detention, and torture leading to permanent
disability, before former arrest and prosecution under TADA.

‘A few NGOs and organizations helped us initially. But it was for a short period. It was
Annie Amma who has stood with us throughout our fight for justice. That’s why we have
come all the way for her,” she said.

“During our visits to New Delhi for National Human Rights Commission sittings, Annie
Raja provides us with all support, including food. She even lets us stay at her residence
when we are in Delhi,” said A Murugesan, who was detained and tortured by JSTF for
22 days in 1993. “My father, grandfather, and uncle were killed by JSTF in 1993,” he
says.
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They say it is their personal connect with Raja that brought them to Wayanad and
otherwise, they are not against other political parties, including Congress. “We like
Sonia Gandhi and Rahul Gandhi very much,” says Chinnaponnu.
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Kuki activist Veerappan hunt victims vouch for Annie Raja in Kerala

https://www.newindianexpress.com/states/kerala/2024/Apr/06/kuki-activist-veerappan-
hunt-victims-vouch-for-annie-raja-in-kerala

During the past few days, several people from the scheduled tribe community in
Sathyamangalam forests have also been campaigning for Annie in the constituency.

KALPETTA: It's not just LDF workers who are pouring all their energy into the campaign
of their candidate Annie Raja in Wayanad. Kuki community activist in Manipur, Glady
Vaiphei Hunjan, and several victims of the police brutality that unfolded in
Sathyamangalam forests over the manhunt for bandit Veerappan are also on Annie’s
campaign trail as a show of support to the CPI leader who, they say, helped them in
their fight for justice.

The LDF’s campaign in Wayanad has been focusing on Annie’s pan India-level political
activities and her fights and protests across the country.

Glady, who has been in Wayanad for the past three days, speaks highly of the support
extended by the people of Kerala during the Manipur riots and how the Left parties are
raising their voice against the human rights violations faced by the marginalised people.

“This is the first time I’'m coming to Kerala, and the primary reason for my visit is Annie
Raja and the state’s immense support to the Kuki community in Manipur. | come from a
place where our people can’t even think of an election now. But after seeing the spirit of
election campaigns in Wayanad which resembles my hometown, | could feel the
strength of democracy once again,” said Glady, who is also the vice-president of
Manipur Unau Tribal Women’s Forum.

“‘Members of the Kuki-Zo community have been murdered, displaced and looted in the
state-sponsored violence in Manipur for the past year. Our documents, properties,
assets, everything has gone. Many are still living in relief camps. How can we think of
an election right now? That’s why we have decided to refrain from the polling this time,”
said Glady.

‘Annie Raja supported us in our fight for justice’

“‘Annie Raja has been supporting us in our fight against the human rights violations and
| decided to support her in the elections,” said Glady.

During the past few days, several people from the scheduled tribe community in
Sathyamangalam forests have also been campaigning for Annie in the constituency.
The group included Chinnammal, Murukeshan, Chinna Kolunth, Nallamma, Ponnarasi,
Periyathai and Sarasu from Mettur in Salem district. They had reportedly faced torture
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at the hands of the joint task force entrusted by the Karnataka and Tamil Nadu
governments to nab Veerappan. Three of them had served nine-year jail term as well.

‘We didn’t know how to approach the judiciary, as we were tortured by the police
system itself. Then we sought help from Annie Raja, whom we met during a public
meeting in Madurai. She upported us in our agitations to get justice,” said Chinnammal.

According to them, it was Annie who took the victims to Delhi to meet the then prime
minister Manmohan Singh and the National Human Rights Commission chairman.

As a result, a full bench sitting of the commission was held to discuss the issues of the
victims. Later, the governments of Karnataka and Tamil Nadu announced compensation
of 10 crore as per the report of the Sadashiva commission.



THE WEEK, Online, 6.4.2024

Page No. 0, Size:(0)cms X (0)cms.

NCERT books tweaks: References to Babri Masjid, Gujarat riots,
Hindutva dropped

https://www.theweek.in/news/india/2024/04/05/ncert-books-tweaks-references-to-babri-
masjid-qujarat-riots-hindutva-dropped.html

Changes have been made in textbooks of classes 11 and 12, besides others

Dropping references to the demolition of Babri Masjid, the killing of Muslims in Gujarat
riots and Hindutva, and tweaking the reference to Manipur's merger with India are
among the latest set of revisions in school textbooks made public by the National
Council of Educational Research and Training (NCERT).

Reference to the abrogation of Article 370, replacing the term "Azad Pakistan" with
Pakistan-occupied Jammu and Kashmir (POJK), and revising a paragraph defining the
Left as those who prefers state regulation over free competition" are also among the
changes.

While NCERT did not comment on the topics being dropped, officials said the tweaks
are part of the routine updation and are not linked to the development of new books as
per the New Curriculum Framework (NCF). The changes have been made in Political
Science and Social Science textbooks of classes 11 and 12, besides others.

According to a document detailing the changes prepared by the curriculum drafting
committee of the NCERT, the reference to the Ram Janmabhoomi movement has been
tweaked "as per latest development in politics".

Chapter 8 on Secularism in class 11 textbook earlier said, "More than 1,000 persons,
mostly Muslims, were massacred during the post Godhra riots in Gujarat in 2002."

It has been changed to more than 1,000 persons were killed during the post Godhra
riots in Gujarat in 2002. The NCERT's rationale behind the change is in any riots,
people across communities suffer. It cannot be just one community.

In chapter seven of the Political Science textbook of class 12 (Politics in India since
Independence), the Council has revised a paragraph to include a reference to the
abrogation of Article 370 of the Constitution, which accorded special status to the
erstwhile state of Jammu and Kashmir.

The earlier paragraph was, "While most of the states have equal powers, there are
special provisions for some states like J&K and the states in the North-East". The
revised version adds one line in the end of the paragraph saying, "However, Article 370
that contains special provisions for J&K was abrogated in August 2019".
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On Pakistan-occupied Kashmir, the earlier textbook stated "India claims that this area is
under illegal occupation. Pakistan describes this area as Azad Pakistan". The changed
version says, "However, it is the Indian territory which is under illegal occupation of
Pakistan and called as Pakistan occupied Jammu and Kashmir (POJK)."

The NCERT's rationale behind the alteration is that the "change that has been
introduced is in complete concurrence with the latest position of the Govt of India in
regard to Jammu and Kashmir".

On Manipur, the earlier textbook stated, "The Government of India succeeded in
pressurising the Maharaja into signing a Merger Agreement in September 1949, without
consulting the popularly elected Legislative Assembly of Manipur. This caused a lot of
anger and resentment in Manipur, the repercussions of which are still being felt."

The changed version says, "The Government of India succeeded in persuading the
Maharaja into signing a Merger Agreement in September 1949."

In chapter 8, Recent Developments in Indian Politics, references to the "Ayodhya
demolition" has been dropped.

"What is the legacy of the Ram Janmabhoomi movement and the Ayodhya demolition
for the nature of political mobilisation?" has been changed to "What is the legacy of the
Ram Janmabhoomi movement?".

In the same chapter, references to the Babri Masjid and the politics of Hindutva were
dropped.

The earlier paragraph read: "Fourth, a number of events culminated in the demolition of
the disputed structure at Ayodhya (known as Babri Masjid) in December 1992. This
event symbolised and triggered various changes in the politics of the country and
intensified debates about the nature of Indian nationalism and secularism. These

developments are associated with the rise of the BJP and the politics of 'Hindutva'.

This was changed to: "Fourth, the centuries old legal and political dispute over the Ram
Janmabhoomi Temple in Ayodhya started influencing the politics of India which gave
birth to various political changes. The Ram Janmabhoomi Temple Movement, becoming
the central issue, transformed the direction of the discourse on secularism and
democracy. These changes culminated in the construction of the Ram Temple at
Ayodhya following the decision of the constitutional bench of the Supreme Court (which
was announced on November 9, 2019)."

In chapter 5 titled "Democratic Rights", a reference to the Gujarat riots was dropped in
the caption to a news collage.
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The earlier version was Do you notice references to the National Human Rights
Commission (NHRC) in the news collage on this Page? These references reflect the
growing awareness of human rights and struggles for human dignity. Many cases of
human rights violations in diverse fields, for instance, Gujarat riots, are being brought to
the public notice from across India.

This was changed to Many cases of human rights violations in diverse fields are being
brought to the public notice from across India.

In Chapter 3 of the textbook, the Council revised the definition of the Left in a box item.
The existing version states that the Left often refers to those who are in favour of the
poor, downtrodden sections and support government policies for the benefit of these
sections.

Whereas, the revised version says, Left often refers to those who are in favour of state
control of the economy and prefers state regulation over free competition.

"Both left and right are defined at conceptualize operational level, the rationale given by
NCERT said.

The NCERT had last week communicated to CBSE schools that new textbooks have
been developed for classes 3 and 6 while the textbooks for other classes as per NCF
remain unchanged.

However, the series of changes will now be introduced in the books which are yet to hit
the market even as the new session has already begun.
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NCERT drops references to Babri I\/Iasud Gujarat riots, Manipur from textbooks

PIONEER NEWS SERVICE m
NEW DELHI

he Education Ministry text

book and research arm,
National
Educational Research and
Training (NCERT) has revised
the class 11 and 12th Political
Science books by dropping

references to the demolition of

Babri Masjid in Ayodhya, the
killing of Muslims in Gujarat
riots and Hindutva and has
tweaked the reference to
Manipur's merger with India.
While NCERT did not com-
ment on the topics being
dropped, officials said the
tweaks are part of the routine
updation and are not linked to
the development of new books
as per the New Curriculum
Framework (NCF). The
changes have been made in

Political Science textbooks of

Council of

classes 11 and 12, besides oth-
ers.
According to a document
detailing the changes prepared
by the curriculum drafting
committee of the NCERT, the
references to the Ram
Janmabhoomi movement have
been tweaked “as per latest
development in politics”
Chapter 8 on Secularism in
class 11 textbook earlier said,
“More than 1,000 persons,
mostiy Muslims, were massa-
cred during the post Godhra
riots in Gujarat in 20027
It has been changed to “more
than 1,000 persons were killed
during the post Godhra riots in
Gujarat in 20027 The NCER1’s
rationale behind the change is
“in any riots people across
communities suffer. It cannot
be just one community”.
On Pakistan-occupied
Kashmir, the earlier textbook

stated “India claims that this
area is under illegal occupation.
Pakistan describes this area as
Azad Pakistan” The changed
version says, “However, it is the
Indian territory which is under
illegal occupation of Pakistan
and called as Pakistan occupied
Jammu and Kashmir (POJK)”
The NCERT? rationale behind
the alteration is that the
“change that has been intro-
duced is in complete concur-
rence with the latest position of
the Govt of India in regard to
Jammu and Kashmir”.

On Manipur, the earlier text-
book stated, “The Government
of India succeeded in pres-
surising the Maharaja into
signing a Merger Agreement in
September 1949, without con-
sulting the popularly elected
Legislative Assembly of
Manipur. This caused a lot of
anger and resentment in

Manipur, the repercussions of
which are still being felt”

The changed version says, “The
Government of India succeed-
ed in persuading the Maharaja

into signing a Merger
Agreement in September 1949”7

In chapter 8, Recent
Developments in Indian
Politics, references to the
“Ayodhya demolition” has been
dropped.

“What is the legacy of the
Ram Janmabhoomi movement

and the Ayodhya demolition
for the nature of political
mobilisation?” has been
changed to “What is the lega-
cy of the Ram Janmabhoomi
movement?”. In the same chap-
ter, references to the Babri

Masjid and the politics of

Hindutva were dropped.

The earlier paragraph read:
“Fourth, a number of events
culminated in the demolition
of the disputed structure at
Ayodhya (known as Babri
Masjid) in December 1992.
This event symbolised and
triggered various changes in the
politics of the country and
intensified debates about the
nature of Indian nationalism
and secularism. These devel-
opments are associated with the
rise of the BJP and the politics
of ‘Hindutva”

This was changed to: “Fourth,
the centuries old legal and

political dispute over the Ram
Janmabhoomi Temple in
Ayodhya started influencing
the politics of India which
gave birth to various political
changes. The Ram
Janmabhoomi Temple
Movement, becoming the cen-
tral issue, transformed the
direction of the discourse on
secularism and democracy.
These changes culminated in
the construction of the Ram
Temple at Ayodhya following
the decision of the constitu-
tional bench of the Supreme
Court (which was announced
on November 9, 2019)”

In chapter 5 titled “Democratic
Rights”, a reference to the
Gujarat riots was dropped in
the caption to a news collage.
The earlier version was - “Do
you notice references to the
National Human Rights
Commission (NHRC) in the

news collage on this Page?
These references reflect the
growing awareness of human
rights and struggles for human
dignity. Many cases of human
rights violations in diverse
fields, for instance, Gujarat
riots, are being brought to the
public notice from across
India” This was changed to
“Many cases of human rights
violations in diverse fields are
being brought to the public
notice from across India” The
NCERT had last week com-
municated to CBSE schools
that new textbooks have been
developed for classes 3 and 6
while the textbooks for other
classes as per NCF remain
unchanged. However, the
series of changes will now be
introduced in the books which
are yet to hit the market even
as the new session has already
begun.
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NCRT A ST} Uf¥Ie IRM, ToR™a < 3R Ega 9ad faral o fouw o3
SGTd, ST YT HTHET

https://rightnewsindia.com/ncrt-made-many-changes-in-the-books-including-demolition-
of-babri-masijid/

NRCT Books Change:ﬂ@‘q Qferp STHYT 3R ufemr uRue (CIS3RAY) = 3fg!
UT6UY&Ieh] H IGaTd BhRd gU SRl H JTeRl HisTe R S, ToRTd &N H I & AR
o, féga iR AR & URd & fawa & T Ixied fHar g |

TS SRS A gTaifor W= T fawl R Pis fewoft =78t 31 g, Ao sifdemiieat % &g o
geard afid ©U Q UTsasH &1 R B BT 31 8 3R STHT Y&y -TT UTsushH g
(TTEIUD) & SER T Q&) & A I T8t B

g RN &M 11 3R 12 TUT 3T DI Ao [ S Uredgad) § fobar m gl
TSRS P Uk H¥lal AAfd §RT dOR 6T MU ggamal &1 fdavur ¢ a1 T
GXTAYl & SR, IH THY[H e & FgHl &1 Morifd H TdHaH ge-ihd & SaR”
RN A= fear a5

Hefl 11 DI TTedgad H YH-RUeA ¥ I 3eard-8 § qd § FHgl 71 T, “2002 H ToRId d
MR Die & d1G U T 1,000 T 31fees ST R Y, o SaGIaR GRed 417 S=nyd &
91G 39 a1 &1 3§ “2002 T ORI H MERT H1 & §1¢ U T & GRM 1,000 T S T
AR T &R G B

JEad & Ui TSRS &1 d g, “ford of < & Il Iqert & Al &1 JH9H gial g
g Rith U THE 81 61 AT 1” UM & PHool a1 HRAR & g, IR Ugd &) UISITKID
o &gl T T, “YRd B GIaT § [ g &F 3dY Hoeol H gl Ulfdhea™ 39 &F Pl TG
qTfohea & &9 H aftfd exar g 1”

5 U AU | el 7T §, “BTdifcs, I8 YRAR & g Sl UTfhad & 31dY ool | § ol
2 UTfhed 31feIgrd TR 3R HRAR (UTafioior) HaT oiTdl § 17 TN & Ui TS 3RET &I
% I8 & & STl Sead /i T § 98 S HIAR & 98y H YR IRBR $I Ad-ay Rufa I
R AT T@RI”

AR WR, Ugd & UIGIYEds | Hgl 71 U, “HRd PR AR St dieity Faffrd
YU @ W fhu famm, Rider 1949 H faeg I W gXIER B & T HERST R
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ga1d Sl H I%hd YT S99 AR # Igd TR 3R 3Mehir Uar gafr, foryes afkoma &1
3rgare onft oft fpar ST 8 17

TG GBI A BT T 8, “HRd IRPR fAdeR 1949 H AERIST &I A gHghd R
THIIER HH & ol A9F H T%d I@I7 A 8-URAT o H giferd ge-rhd o,
«3rareT faed &1 dey ger faa T 81 OF o 39 910 I 9ed o1 TR § fh }eiad
TG &1 Uapid & foTe M SFYH Sfigia 3R Saie faedy &1 farTed o1 g2

T T 3§ XM YN SHiaIa & R o1 82 $ a1 T 8| ST 31 § ared
ARSTE 3R fegd &1 Aorifa & e ger fau U &1 gd # Rew # fora o1, “&g gersi &t
gRuifa fadar 1992 # e A fyanfed e (DR S1ak) Afse & 19 T SIHT1 911 8) &1 FIRTU
TR & FUAES

S UTAT A 4R $I eI H e saaral 1 Yeaid Bl 3R HRAR AyaTe Td yH-Raedn
DI UHId W I8 o 81 T3 | T ge-IhH HISUT 3R @ &1 IoHIfd & Sea ¥ Js g 17 3@
A YRNYT HRd gU PHal T g, “3riedr H W Y AR R wfedl RE S 3R
oHIfa® fadrg 7 URA & IoHITG DI JHTAd BT L= X fedr foraq faftd Ioifas
ORI D1 o e | I Syl AR siicier Te T geT a4 T, o R iR
dad W 4! i [g=m agd gt

39 Sgadl o1 uRuIfa Sdr ATy &) auHe 1 & Hhad (9 9deR, 2019 &Y Oifvd) &
1 3 § XM Hik & FEfu & S ud g2 17 orea-s § “didbdite SR Jive 9, U6
AR HIAS & SRA H ToR1d <7l 1 Yay g1 faar T 81 gd & Iwhrur § &gl 71 o,
“R1 30 39 G W FHER Hlarsl § AP AFANUPR TART (TTCISMRHY) BT Ty
&A1 ]2 A YgH AMATIeRI & Ufd Igd! SR T 3R AT TRAT & forg Jud & gxifd |

At &l o AFAIeR Iedd & Hs HHd, &R0 & Y, ToRId i, I¥ YRd 9
TSI S H AN 138 ¢ 17 39 Seaax 39 “fafid aFff & AFaiiaRl & Sea- & &s
A IR HRd § G- U 8 ¢ S 35 &7 R [ gl

TSR 3 fUse gwre Heig Arefie R a1 (Hidus) ¥ Jag Wpal & giad faan
T {6 e 3 3R 6 & e Tt UTeaqdh fadmRid &1 T8 &, Jai TINE & AR 3=
HEM3N & g UreagEads saRafdd gt greiifes, a1 e ¥ & g7 & &g gaaral
DI Al 39 I foraral & SMuh o snft SR # 7181 oS B
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NCERT: 129} fohare & Fradt fatdw geT, 3@ S Ui IW iR 3figia
aRIAAR

https://www.tv9hindi.com/education/ncert-removed-babri-demolition-from-12th-political-
science-textbook-now-students-should-read-ram-mandir-movement-2531291.html

NCERT: TSRS 7 12} uifcifiewrd ey & fordid ¥ &% JPR gl ot €. e’ Al
ey ¥ I3 el & gl faar mar 8. o uifafedrd Aed &t fhde & BHEl & M IM
STHYH el 3 IS r- U &I fawar I Ugrar S

e faarg iR M THYH Sfiaies & IR & BE $I AR I Ui STE. TIRgsRel
1241 Uifaifchd A15Y &1 fvdid & 0 SHYH 3figid & IR § faWR 4 I ScH &l Uegrl
SITE. 12t Jeifa fage & Ricew & sriiedt fare R Ue dR & $6 oW &I Ragss faar
TAT g, S 2019 & GHH BIC & haa | HiR B AR ¢ aTa haex 8. 39 dad gu ey
& Iy T3 [hdTe T HeH H 3 &1 JUTGT 6.

JET 120 TS SRCT DI fohelTd ¥ 6 feaR 1992 & TeR} ARG [960 9 I8 3 e &1 gal
& 7 8. TS SRET 7 124 &t il fax ot o # aTeRt AfkS, fega ot Ieifa,
2002 & ORI &1 3R SeOReID! I I s UgH 5T iU 8. T8] PR ¥ JeN] ARSI 3R
féga o1 oHifa o1 foie ot ger fear man .

Ugd T UT?

R oy & uga IR # ot oT- %8 gersii & Tdiel & U # foder 1992 7 srven o
faarfea e (SR STt Afig & A8 T SIHT STdT oT) &1 RIRMET 1. 98 9T % &t oIt
T < Jardl &1 YA BT Ul 51 3R URelTg yare iR ydfRuedr o1 upfa & daw
eI a9 81 7Ts. ST & 1Y o= | doid! &1 35 g3 3R fFg@ Bi ASHITd ool gs.

HT dqdT Tgr1?

319 39 RTUTH &1 dad 1631 71 3. 319 for o- sre # W Sy fH dfdy W afedl v
BT R SIS fqarg F YR DI IS BT THITAT BT L= e, Fo- &5
Moiifde aRad=l @ o far. | Syl iR sticlem, da g1 &9 T, SR
YRS SR Addd IR 991 & =1 9d ¢ THiF P & daue die & Bad (9
TAeR, 2019 P! HIfNd) & §1G 37 dgamdl Bl Adron I gofl fo spve ¥ 3| dfer &1 i
EL

ToIRTd & &1 Hef ot ger
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JER 5 T SHIkh{ed ey U ToRTd &7 &1 dgH gl faan mar 8. uga forat oT- &1 3= s9
U W ol A § I AHAIYSR SHART (TIggsREt) &1 dayf gar I def aHa
ISR & Ufd Fgdl SRl 3R AFG TRAT & foau oy ol <wid § & a3t o
AHAIRIGR IeHE & B A AHH 3T &, 3aT6R0T & (Al TORTd il BI Ufedtd Aifeq §
AT 71, 3d S9H Jeold B ol T - ¥ HR H AFaeR Ieu & PHs il ol
yfedtes Aifey | o 4.

39 WY 3@ A ue 12di & B

IPR 5 H ST HISTHATSOIRM & GUaHH! &I faHm & a1l ¥ dfed & I J81 dad
gl fear T . 31§ d% WRTUTE | AT YT 2011 P SHIUMT & SOR RAH HRd B1 SHTEG
BT 14.2% & SR TS HRA T 3 TG &1 g1 H af gIRIT W g a1 T HH=T STl
3.

319 forRaT T §- 2011 BT TIUAT & AR GRAH YR B1 SATETE! BT 14.2% §. d AHTID-
3 I H gaTed U ¥ HHOIR § 3R 39 U 3= S1RIT TR 3§ ardl Iqer™ A
ST €. T8 1 TS 3RC] b STRECR fG%1 UG A aH! &l -1 ¢ [ 891 $B 3uac [ohdl
g, ST g &1 oRexd T, 981 8 T . 39 Rycie & Sqara gl doil.
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T IIRA & forara & a1adt wfre, TorTa &l SR fégea ot et
& dgH geTg Ty

https://thewirehindi.com/271698/ncert-syllabus-mentions-of-babri-qujraj-riots-clipped-
harappans-indigenous-doubts-over-aryan-migration/

TS SIRET A 120 BT DI AT AT Bi fhdia & qa]] [dea6y & HaxH B IgadbL M
Y[ sfiaie &R foar T 8. A1y 8, fRga &t eI 3R ToRmd < 9SS el # off
Sead fBU g,

75 focch: ik e srgee ok ufteron Rt (TARfiEemd)) = 12d wam Y JAoifa
a9 &1 fohaTa & Fs oS g1 B gu dTas] ARG, g @1 oI, 2002 & TORTd &l
3R 3eUEED! A S P HaH ge1faus.

TP (TGl 3AET &1 fohdd & TSWT WAl B ST 3R I SR 1 e ¥ I8
T} &1 bR Ul FaaTd fhl U €. 39 9aamal & aR H TTHISSRET A AR (4 TT) &1 0T
JeTge W AT 6.

fEgear crgm & RUIE & Gaifass, Ureasd & fU U 3 95ard 9 Qe w3 3 an g,
TTHIS3RE &) UTeugad S Areafies e §1E & ded Tl § UegT o) 8, e yRa
o T 30,000 I IS €U B, Sid S ITall H TSR 3 Rycey & &8 U 3R scard
Wifeus.

TR g g P Tomifa Iy o1 fhae & IpR 8 7 HRATT IoHifa § giferan gerspar 3
3 fawy &1 deu ger foar W 5. S RoFiae AfedseRE & e W sHEyfH
3figiad SR sl faeay (Srext AT faeds) & TRl 31 87 39 Jgadr M YA
e ot foRrga T g PR fear M g,

T} TiSTE 31K fEgd @1 IeTHITa &1 foreh gl

3O AR A TR ARG 3R &g B o 1 e o ger fean man R, qd 7 59 ke &
forar T, s gesll & Tde & ®U H fedeR 1992 H srven A faarfed giw (B st
Al & AW A SIHT SIaT 1) & TR/ 1. 98 °edT <X & IoHIfd # B dedrdl &l
BT BT Ul a1 SR HRAT AFaTG SR GHFRUET 3T IS BT dax 589 ol ol 7.
ST & I 1 H YTSTAT HT 3T g3 3R g 1 ISHIfd ov g5

319 U IRTUTH FGADR 11 URFI $S 59 e 3 ford] T 5, “3Rredn | | STy dfeR )
Ifedl RE BT 3R AeHIfae faare 3 URd St IoHifd &1 gHIfdd &A1 & HR e
R &% ToFiITa® URad! & o e, I SFAYH HfdR siicier, S gl &+ T,
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TR efRUET 3R Aidad IR =i & G J&d o, UIH BIc Bt HauT+e dis & had
(9 TGR, 2019 DI TIYd) & §1G 37 Taad! BT Ad ol U g3 fop 3rAve § W Hfex &1 fAafor
gair

TS 3RE] A $9 9edd & forg ao fean g f Jpx & 9 sqardl & 91y 9999 fae™ & fag
T4} 1 Seell T 8. TR HET § b A Seard Ireifa § §U g1ferar seamar o e H @b
far g,

ToRTd &7 b1 Ha ger

TTHZSRE 7 IR 5 & 1} Sl TRE & $© Jadd (BT §. dW 5 & DD AHADR’
(SHIhTCH MScH) W ORTd il &1 HeH gl faar T g, S IR U T o diamer fear |
T Fore ToRTd & &7 foTsh T, Uga S0 URTUT & foraT T, 3 ST 39 Ul IR gl Hiars]
H AP AAAIIBR SN (TICASHR) &1 e dar A Jed AHa Siferl & ufd sed!
SIRRE T SR HAA TR & T Hoy &1 &=1id &. B3 &3 § AFdYeR Icca & B
AT IEH 3T §, STERUN & [oU- T[ORTd &1l & Ufeid Alfed § @ T/

319 59 R &) 95 a1 71 § 3R 394 foral 71 8- SR & AHaiieR ey & &g
A &1 Ufede Aifeg | T a1

ORI & &7t BT g g & U TSRS = A 11§ fob <ol dIare 3R ] dce
TP U U1 61 Folsh HaT § ol 20 T QR § TR =T Wichal & ATeqd 3 8 81 91 6./

TR & Hdllad, ey # 6 el R, Set TuadE SHe™ &1 {57 § 3 Ht 9ead &1
& T 8. 9ER 5 W, ST Ao ¥ Juaam! & faem & ardl § dfra s
e e ger faarmang.

9 IR & 3fF I forar of foh 2011 P SRIUAT & SIUR, GRTH HRA $I MEIET BT
14.2% § 3R ST YR H 3= T &I a1 H al gT1IT TR g+ arel THer =1 offdl 8. 3
AT Tt & AT -3 far & et A IR §.

39 Y Fadl §U IRTH § foRal TR 6- 2011 B SFRTUFT & S8R, JRaH YRd &1 3Marel
BT 14.2% &. 3 GrTiores-3nffe famm # qaTds U I FHeR § 3R 39 foe 33 gl R

g AT YYa™ AT SIal 8./

TSI AT DI 5000 T I e FRAAT W AR
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3 Tey H 33T vy ot RO sardt B & e 12 & oEl & Rw TTigeRE 3
Sfaer &1 fhare & 1t 38 Saara U T4 §, S 59 0 W deg Uel $Rd ¢ [ 3 YRa &
31T ¥, I8 IeaTd G871 FU Y ST I3l &1 ‘5000 T e e FARORAT TR AR & 6.

SEER & IR, 3T MU ! WIRel R & o7 I ®d WR b 7 gifern
QRIS T garen fedn 1 & 3R Ja foa a1 & & gswranya = fbdfl g &
it Jomel SuTs T,

TS RIAT BT FRAXAT TR SR & & [T TS SRS A foraTa @ U 31gH a1 &l gl fean
g forad w1 mr g fo5 TOr T § 6 URfYe gsw 3R g IRdl & S U Y I
3R YT, ol 6 WA TR I8 TAM TR TS I W1 ¢ 3R $3 I7d1 31 o F 4t

TS 3RE A TG H BIferan ST $1e0a WR diF ¢ IREAW SIS § S T =0 J 3
3T 1 WIS B 3R 3T I1d TR OIR 3d & b gswmart 59 & & qa fHarft 8

IaY g fb TSRS 3 R 124t & sfagrg ot fbde # € g 781 f5a 8§, sfep
P& 6 ADR 1241 db & Sfaer™, Jeifd faF IR THS A ot fharel H &3 geard fbu
TG,




